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REPORT FILED BY THE 2ND AND 3RD RESPONDENT

. During the process the TS IIC has taken the (8) sponge iron unit holders
along with the concern Revenue officials (RDO,MRO,Surveyor ) to the
land parcels identified for re-location on 08.01.2021, i.e., (i) Rayapuram
(V), Gattu (M), Gadwal Dist., where an extent of more than 1000 ac of
land parcels is available (686.32 acres parampok and remaining is
assigned) and in (ii) Chinnajatram (V), Narayanpet (M&D) an extent of
148 acres of Govt. land. In addition to the above the unit holders have
also been taken to visit (iiij Kamsanpally (V), Damaragidda(M),
Narayanpet (Dist) where in 1024 ac. :

_ It is to submitted that, during the land acquisition process, it is learnt
that, the Sy. No. 83 of Rayapuram (V) is covered under proposed lift
irrigation project. Hence, some more land parcels were identified at more
than 12 locations at Mahaboobnagar Districts and the feasibility of the
lands was examinedand it was found that the land parcel are covered
with hillocks and are not suitable for establishment of Sponge Iron

Industries.
. It is submitted that Subsequently another land parcel is identified at
Kamsanpally (V), Narayanpet District and was visited and is being

considered to establish sponge iron units in an extent of about
238acres.

_ It is submitted that the TSIIC has identified an area of 299-32 Acres at
Navalga, Korviched and Masanpally of Baseerabad Mandal and out of
which the physical possession of the land to an extent of Acs 212.28 gts
has been taken and remaining 87-04 Acres is under acquisition for
establishment of Industrial Park. The Sponge Iron unit holders were
taken to this site with a view to establish the Industrial Park for
Relocation of the Sponge Iron Units. Further, process of assessing its
suitability for sponge Iron units is underway in consultation with TSPCB.

. Im this resard, it is to submit that, durmg process of land
identification /acquisition, many a times it is difficult to locate a big land
parcel to establish the Industrial park with all required infrastructure.
Sometimes land parcels are not suitable. Further the land identified shall
be at least 1 KM away from habitations to comply with the CPCB norms.
The resistance from local residents is also making it difficult to zero in on
the location. However, all efforts are being made by the Govt. to develop
the above two suitable lands to relocate the polluting industries.

Therefore, keeping in view of the practical difficulty and the continued

efforts in identifying/acquiring the land it is submitted that further process of
Master Planning, land development, water supply, sub-station for power
supply, formation of internal roads etc., will be taken up duly obtaining
Environmental Clearance at both the above locations and will be completed in

the next 24 months.
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Time Line for Relocation of Sponge Iron Industries:

Total Land required for Relocation of Sponge Iron Industries is 537-32 Acres.
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